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q(-% q’j give herein below the details of the assets (immovable, movable, bank balance, etc,) of
~

service and presently working as L AERRYeat

) myself, my spouse and dependants*:

A.

GAF( (Assets In joint name indlcating the extent of joint ownership will also have to be
/L// given)
6\’79' o 2 Nelu Kowd  Medna el @rcinosh kymal
L Sr. Degeription . Self | Spouse Dependant-1 | Depandant-2 | Dependant-3
/q/\ No. Name(S) Nama Name Etc. Name
g (i) | Cash SDQ“Dlr:_ wcol-’: 10 OO\C ]@Ol": oy U

(i) | Deposits In
Banks, Financial |2\ opoo|a 9 po0)=| \ o oo0|~ Locol=
Institutions And ¢
Non-Banking
Financial

.; | Companies

(ill) | Bonds, 503 5 B
Debenturas and — — il e —
Shares in ‘
companies

L %

(iv) | Other financlal | ﬁ-&ww’w‘\g's\,;q‘-%
institutions, e
NSS, Postal 2224yl e 8 _
Savings, L 244, 3‘48—01:%
Policies, etc

Ytleme Tt rddu-R. ST = | £ btad)

(v} | Motor Vehicles AMma
(detalls of {: AL &Hﬁ
make; etc.) modetye i |

(vi) | Jeweliery (give | Geld- 1ogm Geld  Fo | Gold-20@n (Geld. Sgn,
details of S iiac Akaal Stroe joe
weight and o &
vaiug)

{vli) | Other assets,
such as values £58 it o
of claims / A% . =
interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed

companles should be given.
* Dependant here means a person substantially dependent on the income of the

employee.
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aiso have to be lnd]cated}

Details of Immovable assets

[Note: Properties in joint ownership indicating the extent of joint ownership will

Sr.
Ho.
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Self | Spouss

‘Dependant-1

Name

Dependant=3 |

[ Dependant-2
Etc. Nama

Hame

i)

| Agricultural Land

- Location(s)

- Survey number{s) 3
- Extent (Total :
measurement) §
-Current market value

5"&

g Name(S)

nl

(1)

Non-agricultural Land

- Location(s)

- Survey number(s)

- Extent (Total
measuremant)
-Current market value _

(ili)

Buildings {Cemmercial
and residential) '
Location{s)

- Survey fdoor
number({s}

- Extent (Total
measurement)

- Current market
value

(iv)

Houses / Apartments,
etc.

- Location(s)

- Survey fdoor
number(s)

» Extent (Total
measurement)

- Current market
value
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§o e

Others (such as %
interest in property) |
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1 give herein below the details of my liabilities / overdues to public financial
institutions and government dues:-
[Note : Please glve separate detaile for gach item)

Sr.
Ne.

Description

(3)

(i) Loans from Banks

Name & address of Bank /
Financlal Institutions(s) /

Oepartment (s)

Amount cutstanding as
- | [

amEraiasatiag

£

—_—

(li} Loans from financial
institutions

(iil) Government Dues:
{a) dues to departments

accommaodation

dealing with government

(b) dues to departments
dealing with supply of
water

(c) dues to departments
dealing with supply of
electricity
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(d} dues to departments
dealing with telephones
(e) dues to departments
dealing with government et
transport (inciuding R
_ . aircraft and helicopters) : :
1 ()} Other dues, if any s

(b) (4) Income Tax including : 2
surcharge [Also indicate £ V%éq ?7,”

 the assessment year upto | fa s Pene~2Y) foat
| which Income Tax Return
filed. Give also Permanent £

Account Number (PANj ]| b E{: es7as bu,__ _ e,

(i) Wealth Tax [Also
indicate the assessment
year upto which Weaith
Tax return filed,] A E
{ili) Sales Tax [Only in ,
case of proprietary
business] e
(iv) Property Tax % o etesid

G Personal Detall
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Gender P E (HAT

Date of Birth 3 o B L L i Ll ¢ 14 e
Class/Group 3 a8 [A/B/C)

Cadre 25 |&2hax Lag i latbve M S S J

(Full Name e.g. B.A.5.-Bihar Administrauve Service,
B.5.5.- Bihar Secretarlat Service ete. )

Home District —[ B e ]_. St

I hereby declare that the above details are true to the best of my
knowledge and belief,

Signature .. (‘j& &qm QXKL'

G
Name of Employee: Sﬂ"ry,q- NAaRA )’PrN SINGH .

Place:...’.‘:.).ﬂfg'\.—.‘,’..,.".. Designation:. Absstat
pate:, 1$n822 20 Department: B3 ha<, La‘é’f&ﬁ‘*ﬂ‘_"& Af’&“"‘('r Secd
Note; Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.
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